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*  Memorandum of Short Affidavit  455-457 

1. 20.03.2026 Exhibit SA-1: 
Copy of geo tagged images of ficus 
trees which have been cut down by 
the respondents. 

458-465 

​ ​ ​ ​ ​ ​ ​ ​  
Date: 23.03.2026 
Place: Mumbai​ ​ ​ ​                      

                   
TALEKAR AND ASSOCIATES 

​ ​ ​ ​ ​ ​ ADVOCATE FOR APPLICANT 
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